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To, 

The Registrar, 

Hon'ble NGT, 

Central Zone Bench, 

Bhopal. 

Subject : Progress of the Joint committee constituted by Hon’ble NGT, Central 

Zone Bench, Bhopal order dated 04.01.2024 in matter of OA 
No0.200//2023 (CZ) “Vinod Kumar Sharma Vs. State of Rajasthan & 

Ors. 

Reference : Hon'ble NGT order dated 04.01.2024. 

Sir, 

With reference to above subject matter, it is submitted that the Hon'ble 

Tribunal by order dated 04.01.2024 has directed to joint committee to submit factual 

and action taken report by e-mail on ngtczbbho-mp@gov.in 

In compliance to the Hon’ble NGT Order dated 04.01.2024, Rajasthan State 

Pollution Control Board nominated Regional Officer RSPCB, Jaipur south as a member 

of committee and also appointed Nodal officer on behalf of RSPCB vide its letter 
dated 25.01.2024 (Annexure-I), and District Collector,Dausa has nominated Sub 
Division Officer(SDO),Lalsot as a representative of the District Collector,Dausavide 
letter dated 22.01.2024 (Annexure-Il)as well as SE, JVVNL, dausa was also appointed 
as a special invitee member vide letter dated 05.02.2024 (Annexure-III).Additional 
Principal Chief conservator of ForestJaipur has nominated Conservator of 
Forest(Forest protection) a representative vide letter dated 19.02.02024 (Annexure- 
V) 

Looking to above it is humbly requested to grant additional 2-month time for 
site visit, discussion and meeting of committee, report preparation and submission of 
final report. 

Yours sincerely, 
Encl. As above. 

N ¢ 
Arvinfig;]ar Agarwal 

(Regional Officer) 



@ 
annex-1 

~7Z% Rajasthan State Pollution Control Board 
=] Headquarter, 4, Institutional Area, Jhalana Doongri, Jmpm "402()()4 

Wj/’ Phone : 0141- 2716804, 2716800 e-mail : 
Helpline No. :0141-2716877 

No. F.10 (553) RPCB/Legal/NGT/2024 3855 ~ 9358 Date: 2501 "301\{ 

Regional Officer, 

Rajasthan State Pollution Control Board, 

Jaipur (S) 

Sub: - Hon’ble National Green Tribunal order dated 04.01.2024 in Original application No. 

200/2023(CZ) Vinod Kumar Sharma V/s State of Rajasthan & Ors. 

With reference to above subject matter, it is to inform that the Hon’ble NGT by order 

dated 04.01.2024 directed inter-alia as follow:- 

“10. We deem it just and proper to call a report on the matter in issue in present Original 

Application, from a Joint Committee consisting of:- 

i. One representative from the Collector, District- Dausa, Rajasthan. " 

ii. One representative from the Principal Chief Conservator of Forest, Jaipur, Rajasthan.  ~ 

iii. Regional Forest Officer, District- Dausa, Rajasthan. .- 

iv. One representative from State Pollution Control Board, Rajasthan. & 

11. The Committee is directed to visit the place, inspect the site and submit the factual and action 

taken report within six weeks. 

The State PCB will be the nodal agency for coordination and logistic support.” 

You are hereby nominated as member of the committee and also appointed as Nodal 

Officer on behalf of RSPCB with the direction to ensure compliance of Hon” ble NGT order and 

file the compliance report of order dated 04.01.2024. The Hon’ble NGT order dated 04.01.2024 

is enclosed with this letter for ready reference. 

Enclosed-As above 
(VijaiN.) 

Member Secretary 

Copy to following for information and for compliance of Hon’ble NGT order dated 04.01.2024 

1. Principal Chief Conservator of Forest, Jaipur, Rajasthan. 

2. District Collector, Dausa 

3. Regional Forest Officer, Dausa-Lalsot Road, Lalsot, Di§ipt- Dausa 

gnature' 
RajKaj Ref D P)/[ igitally signed by 

5394616 Designation/\embg Secretary 

S Date: 2024 /1 19:56 IST 
Reason: Apprd 
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FHeAoe:- STATAGIR | 
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Rems: 5 /02/2024 

Pas 
RaiK 

N\ 
Document certified by Devendra Kumar o 
<devendrathekumar@gfli! com> 

Digitally Signed b ENDRA 
KUMAR 
Designation’ Etor & Distiic 
Magistrate 

- dausa = . 

MMMJW mail.com (Legal Section, Room No. 144 Date .05-02-2024 03:18:08 
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